
 
                    
  GOVT. OF ASSAM

                OFFICE OF THE DISTRICT COMMISSIONER::::::JORHAT
       (DISASTER MANAGEMENT BRANCH)

--------------------------------------------------------------------------------------------
No E 115998/3
 

To
                        The Chairperson
                        Eastern Zonal Bench, Kolkata
 
Sub:-             Submission of Report on news item titled “Illegal sand excavation     
                      threatens River Bhogdoi in Jorhat” appearing in the Assam               
                        Tribune dated  29/03/2024”.
 
Ref:-              Order of NGT Principal Bench, New Delhi against OA No 537/2024
 
 Sir
                 With reference to the subject cited above, I have the honour to forward
herewith 03 nos. of reports on News item titled “ illegal sand excavation  threatens
River Bhogdoi    in   Jorhat    appearing   in   The Assam Tribune   dated 29-03-
2024   as submitted    by the (1) Regional Executive Engineer RLO Sivasagar,
Pollution Control Board of Assam,  (2) Executive Engineer , Water Resources
department , Jorhat and  (3)Divisional Forest Officer, Jorhat  for favour of your kind
information and necessary action.
 
Enclo:-                                                                                 Yours faithfully  
As stated above
                                                                                        
             
  
                                                                                         District Commissioner
                                                                                                  Jorhat
Memo No:- E 115998/ 3 -A
Copy to :-

1. The CP, NGT Principal Bench, New Delhi for favour of kind information.
 

                e-signed
     District Commissioner
                Jorhat

DM-13/47/2024-R&R-JRT I/244697/2024

OA-126/2024/EZ
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!U24,3:34 PM 
zmail 

Re: Regarding Order of National Green Tribunal 

From : rosivasagar pcba <rosivasagar.pcba@gmail.com> 
Subject:Re: Regarding Order of National Green Tribunal 

To : Pulak Mahanta <dc-jorhat@nic.in> 

Emall 

Regards 

REE, RL0-Sivasagar, PCBA 

e 

of 

the 

islriGi GOm Rulak Mahanta 

Inspection Report.pdf 
944 KB 

12U 2024 

In pursuance to your email, I have the honour to inform yo that inspection has already been conducted and the report has been forwarded to the Head Office, PCBA vide letter dtd. 13n of June, 2024. 

Kesioner 

The same is forwarded to you for favour of your kind information and needful please. 

Jo, Jul 012024 03:28 PM 
O1 attachment 
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No.RO/SBR/T-3060/24-25/ sE. )(*7 

To 

Sir, 

Regional Laboratory-cum-office :: Slvasagar 
(Department of Environment & Forests, Government of Assan) 

Phone : 03772-222823 : Emall :roslvasagar.pcba@gmall.com 

Er. Gakul Bhuyan, ACEE 
Pollution Control Board Assam 
Bamunimaidam, Guwahati-21 

MIdIII 

Ref: HO letter no. PCBA/LGL-231/2024/NGT(EZ)/6 dtd 04" of June, 2024 

Sub: Original Application no. 537 of 2024, News Item titled "Illegal sand excavation 
threatens River Bhogdol in Jorhat" appeared in the Assam Tribune dtd. 29,03.2024 

Hon'ble NGTPB) - reg 

Endo: As stated 

Datgd Sivasagar, the 13" of Jung, 2024 

With reference to the subject as above and letter under reference, have the honour to 

inform you that this office has visited the probable sand excavation sites as per the directives of 

Hon'ble NGT (PB) and inspected the stretch from Bhogdoi Bypass Bridge, Jorhat till Mariani of the 

Bhogdoi river. 

This is for favour of your kind information and onward transmission please. 

Memo No.RO/SBR/T-3060/24-25/ 
Copy to 

In this regard, please find the Inspection Report along with relevant photographs and GPS 

Coordinates. 

LiFE 
Lifestyle for 
Evirónnent 

The Menber Secretary, PCBA for favour of kind information 

Yours Faithfully 

(0.K. Das) 
Regional Exe. Engineer 
RLO-S0vasagar, PCBA 

Dated Sivasagar, the 13" of June, 2024 

(0.K. Das) 
Reglonal Exe. Engineer 

RLO-Slvasagar, PCBA 

O Scanned with OKEN Scanner 
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The officials of RLO Sivasagar has visited the Sand Excavation sites of Bhogdoi river in pursuance. 
to the news item titled "illegal sand excavation threatens River Bhogdoi in Jorhat" appeared in tho: 
Assam Tribune dtd. 29.03.2024 Hon'ble NGT(PB) in OA No. 537/2024 dtd. 16.05.2024. 

INSPECTION REPORT 

The inspection was carried out at four probable sand excavation sites and covered the river 
stretch from Bhogdoi Bypass Bridge, Jorhat tillI Mariani. The locations are namely Bhogdoi Bypass Bridge, 
Jorhat. Bhogdoi river near Rajotiya Sarbai Bandha gaon, Jorhat, Intake point of Urban water supply at 
Bhogdoi river, Jorhat and Mariani Bhogdoi Bridge, Mariani, Jorhat. 

1, Bhogdoi Bypass Bridge 

As reported by the local inhabitants, previously it was one of the sand excavation points and 

during the visit, no activity was found. The river was found to be flowing in its regular pattern and no 

siltation was obseved. 

2. Rajotiya Sarbai Bandha gaon, Jorhat 

During the visit, sand excavation activity was going on in that location as huge quantity of sand 

was piled up at two of the places in the bank of the Bhogdoi river. A vehicle carrying sand without 

proper protection and cover was also observed during the visit. Five numbers of wooden platforms were 

noticed in the river bank that mnay perhaps be used for extraction of sand from the river. After 

interaction with the local inhabitants, it was learned that the site was previously a 'Sand Mahal but 

tender has not been floated for the last 3 years. However, the present activity does not seem to cause 

any soil erosion and siltation and the river was obseved to be flowing in its regular pattern. 

3. intake point of Urban Water Supply at Bhogdoi river, Jorhat 

The location is basicaly an idol immersion point and intake point of the urban water supply. No 

any such activity of sand extraction was observed. 

4. Mariani Bhogdoi Bridge, Mariani, Jorhat 

During the visit, sand extraction activity was observed as mass piling of sand was observed in the 

bank of the river at three places. The river was also observed to be flowing in its regular pattern and the 

activity of the sand extraction does not seem to cause any kind of soil erosion and siltation. 

Dr. Nitali Doley, AEES 

RLO Sivasagar 

Jayanta Kr. Dutta, AEE 
RLO Sivasagar 

C Scanned with OKEN Scanner 
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OFFICE OF THE EXECUTIVE ENGINEER 
JORHAT WATER RESOURCES DIVISION 
Garh Ali, P.O.:- Rajabari 
District:- Jorhat, Assam 

PIN:-785014 
Email - ee. wrdjorhat@gmail.com 

No. JWRD/W-80/Pt-1I/ 3053 
To, 

Sub: 
Ref: 

Sir, 

Vhe District Development Commissioner, 
Jorhat 

Regarding order of National Green Tribunal. 

No.E115998/Forest(Green Tribunal)/1 Dtd.:01/07/2024. 

Govt of Assam 

Enclo. :- Statement as above. 

Memo No. JWRD/ W-80/Pt-11/ 

Jorhat 

f3-9to)8 

In inviting a reference to the subject cited above, I have the horsur to enclose herewith the detailed 
report of Jorhat Water Resources Division, Jorhat on illegal sand excavation violating Sand Mining 
Guidelines, 2016 concerning river Bhogdoi for favour of your kind disposal. 

1. The PA/CA to the DC for kind appraisal to the District Commissit ner, Jorhat. 

pate 

Yours faithfuly 

4/o2024 

Execútive Engineer 
Jorhat W.R. Division 

Jorha 

Date : 

sa 
Executive Erngineer 

Jorhat W.R. Division 

Jorhat 
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Report on illegal sand excavation violating Sand Mining Guidelines. 2016 
Name of Division: - Jorhat Water Resources Division, Jorhat 

The silt/Sand of Bhogdoi River is most demandable for all types of building construction, road construction and other Engineering works. As of now, the development of Jorhat District is quite impossible without extraction of sand/Sand from Bhogdoi river bed. As such Sand/Silt Mahals are selected by forest Department as suitable places for extraction of mining such Minerals. 

Accordingy Forest department has asked N.O.C from our department for that Sand/Silt Mahal. A joint survey has been carried out before issuing N.0.C by the both Forest and W.R. department. If it is found feasible i.e. it could not hamper our structure and not threat to bank erosion, N.0.C has issued considering norms of W.R department for lm(one) Depth only during term period. While issuing N.O.C it has been strictly mentioned that no extraction is allowed during flood season. Therefore, the extraction of sand from Bhogdoi River is going on with proper Mining Permit and the Royalty have been earned by the Govt. of Assam through Forest Department. 
Moreover, Sand deposition by the river Bhogdoi leads to severe problems, like wise changing river course, reduced water storage including increased flood risk and damage to infrastructure. Considering the gravity of the problem, the Water Resources Department and the Forest Department have done the proper survey. for such Mining site from the view point of controlling the flood and water management activities. Finally, the WRD have allowed for using the embankments along the Bhogdoi River as road cum embankment. Further, the Jorhat W.R. Division, Jorhat is. always ready to stop any illegal sand/silt/earth excavation with the intervention of District Authority and Police as much as possitble. 

Execútive Engineer 
Jorhat W.R. Divi_ion 

Jorhat 
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Report on illegal sand excavation violating Sand Mining Guidelines, 2016 

Name of Division: -Jorhat Water Resources Division, Jorhat 

The silt/Sand of Bhogdoi River is most demandable for all types of building 
construction, road con_truction and other Engineering works. As of now, the development 
of Jorhat District is quite impossible without extraction of sand/Sand from Bhogdoi river 
bed. As such Sand/Silt Mahals are selected by forest Department as suitable places for 
extraction of mining such Minerals, 

Accordingly Forest department has asked N.0.C fromn our department for that 
Sand/Silt Mahal. A joint survey has beern carried out before issuing N.O.C by the both 
Forest and W.R. department. If it is found feasible i.e. it could not hamper our structure 
and not threat to bank erosion, N.O.C has issued considering norms of W.R department 

for lm(one) Depth only during term period. While issuing N.O.C it has been strictly 
mentioned that no extraction is allowed during lood season. Therefore, the extraction of 
sand from Bhogdoi River is going on with proper Mining Permit and the Royalty have been 
earned by the Govt. of Assam through Forest Department. 

Moreover, Sand deposition by the river Bhogdoi leads to severe problems, ike wise 
changing river course, reduced water storage including increased flood risk and damage to 
infrastructure. Considering the gravity of the problem, the Water Resources Department 
and the Forest Department have done the proper survey for such Mining site from the 
view point of controlling the flood and water management activities. Finally, the WRD have 
allowed for using the embankments along the Bhogdoi River as road cum embankment. 

Further, the Jorhat W.R. Division, Jorhat is always ready to stop any illegal 
sand/silt/earth excavation with the intervention of District Authority and Police as much 

as possible. 

Executive Engineer 
Jorhat W.R. Division 

Jorhat® 
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Report on illegal sand excavation violating Sand Mining Guidelines, 2016 

Name of Division: - Jorhat Water Resources Division, Jorhat 

The silt/Sand of Bhogdoi River is most demandable for all types of building 
construction, road construction and other Engineering works. As of now, the development 
of Jorhat District is quite impossible without extraction of sand/Sand from Bhogdoí river 
bed. As such Sand/Silt Mahals are selected by forest Department as suitable places for 
extraction of mining such Minerals. 

Accordingly Forest department has asked N.O.C from our department for that 
Sand/Silt Mahal. A joint survey has been carried out before issuing N.O.c by the both 
Forest and W.R. department. If it is found feasible i.e. it could not hamper our structure 
and not threat to bank erosion, N.O.C has issued considering norms of W.R department 
for Im(one) Depth only during term period. While issuing N.O.C it has been strictly 
mentioned that no extraction is allowed during flood season. Therefore, the extraction of 
sand from Bhogdoi River is going on with proper Mining Permit and the Royalty have been 
earned by the Govt. of Assam through Forest Department. 

Moreover, Sand deposition by the river Bhogdoi leads to severe problems, like wise 
changing river course, reduced water storage including increased flood risk and damage to 
infrastructure. Considering the gravity of the problem, th� Water Resources Department 
and the Forest Department have done the proper survey. for such Mining site from the 
view point of controlling the flood and water management activities. Finally, the WRD have 
allowed for using the embankments along the Bhogdoi River as road cum embankment. 
Further, the Jorhat W.R. Division, Jorhat is always ready to stop any illegal 
sand/silt/earth excavation with the intervention of District Authority and Police as much 
as possible. 

Executive Engineer 
Jorhat W.R. Division 

Jorhat 
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